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ATTENDANCE-CUM-ORDER SIIEET OF'TIIE IIEARING OF PRINCIPAL BENCH OF'I,HU,NATIONAI- COMPANY LAW TRIBUNAI, ON O+.rO.ibrO

NAME OF'I'IIE COMPANY: Mrsa. Euro _Apex B.V
V/s

M/s Bhara Apex Industries Lto.

sEc'f'IoN oF TIIE coMpANIEs ACT: 397/398 of rhe companies Acr 1956 and24rt242 of the
s f,rz\ Companies Act 2013.

COR.AM:

4' October,2016
(A.k. Arora)

List on 2nd Dec 2016.

ORDER

Learned counser for the respondent has fired affidavit dated 3d october 2016 inpursuance of last order and has stated in para : a + that talks for set'ement are atthe finar stage and likery to crystarize. t-et tire neeorur be done within eight weeKs anda copy of deed of settlement if any be placed on **ro .
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